IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Date : 18.04.2024

Name of the

Applicant Applied For
(Seat
cMP- WRIT
1 35175/2024 /18.04.2024 643/2018 DILIP SAMAL c.0. Order Dtd. 2024-04-15 BRANCH-2 22;
(Seat
WP (C) - e WRIT <
2 35176/2024 118.04.2024 3312/2021 D.K.PANDA C.0. Order Dtd. 2024-03-22 BRANCH-6 gz)
(Seat
WP (C) - o WRIT <
3 |35177/2024 [18.04.2024 |3007 . |D.K.PANDA c.o. Order Dtd. 2024-03-22 ERANCEH—6 gj)
(Seat
WP (C) - o WRIT ©
4 |35178/2024 [18.04.2024 |32, . |D.K.PANDA c.o. Order Dtd. 2024-03-22 ERANCEH—6 gj)
CRLREV- COURT NO. CRIMINAL |(Seat
5 [35179/2024 [18.04.2024 |/ "0 00 . |P K MOHANTY |C.O. 3 Order Dtd. 2024-04-16 REVISION INowd)
BLAPL- COURT NO. (Seat
6 35181/2024 /18.04.2024 1919/2024 N C SINHA c.0. 23 Order Dtd. 2024-04-15 No-5)
BLAPL- COURT NO. (Seat
7 |35182/202418.04.2024 |30 7, |S BISWAL c.o. 3 Order Dtd. 2024-04-16 BATL-1 Nos)
BLAPL- COURT NO. (Seat
8 [35183/2024 [18.04.2024 |70 |P K MOHANTY |C.O. 3 Order Dtd. 2024-04-16 BAIL-1 Nooo)
BLAPL- COURT NO. (Seat
9 |35184/2024|18.04.2024 |7 50, [P K MOHANTY [C.O. 3 Order Dtd. 2024-04-16 Noo2)
BLAPL- COURT NO. (Seat
10 |35185/2024 [18.04.2024 | 7200 |P K MOHANTY |C.O. 3 Order Dtd. 2024-04-16 Noo2)
BLAPL- PRATAP KU. COURT NO. (Seat
11 [35186/2024 [18.04.2024 |Jgc 00, |oabry c.o. 3 Order Dtd. 2024-04-16 BATL-1 Noce)
WRIT (Seat
WP (C) - ACHYUTANANDA COURT NO. o BRANCH ©
12 |35187/2024 [18.04.2024 |97, 000, |rmmavark c.o. 53 Order Dtd. 2024-04-16 (DIVISION §84)
BENCH-1)
WP (C) - COURT NO gii;CH (Seat
13 |35188/2024 118.04.2024 7225/2024 P K DASH c.0. 23 Order Dtd. 2024-04-16 (DIVISION Tg;)
BENCH-1)
(Seat
WP (C) - COURT NO. o WRIT c
14 |35189/2024 [18.04.2024 |75, °7° M R ROUTROY |C.O. 3 Order Dtd. 2024-04-15 ERANCH-3 gi)
WRIT
WP (C) - TAPAN KU COURT NO BRANCH (Seat
15 [35190/2024 [18.04.2024 |g10000 00, | oo emanma [C-O- 3 Order Dtd. 2024-04-16 (DTVISTON TS;)
BENCH-1)
WRIT
WP (C) - COURT NO. BRANCH (Seat
16 135191/2024118.04.2024 144372024 M NAYAK C.0. 53 Order Dtd. 2024-04-16 (DIVISION Tia)
BENCH-2)
WP (C) - COURT NO gEiECH (Seat
17 135192/2024118.04.2024 8431/2024 B BARAL c.o. 23 Order Dtd. 2024-04-15 (DIVISION Ti;)
BENCH-2)
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37
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ABLAPL- COURT NO. (Seat
35193/2024 (18.04.2024 |[ccs oo o R B MISHRA 53 Order Dtd. 2024-04-15 BAIL-2 Nocs)
WP (C) - COURT NO gEiECH (Seat
35194/2024 /18.04.2024 8881/2024 P K DASH 23 Order Dtd. 2024-04-15 (DIVISION T;;)
BENCH-3)
FAO- COURT NO MISC. (Seat
35195/2024 |18.04.2024 SARAT SWAIN * lorder Dtd. 2024-04-15 APPEAL
106/2024 23 No-9)
SEC.
WRIT
WP (C) - SAROJ KU COURT NO BRANCH (Seat
35196/2024 /18.04.2024 8881/2024 |PARIDA 23 Order Dtd. 2024-04-15 (DIVISION T;;)
BENCH-3)
FAO- COURT NO MISC. (Seat
35197/2024 |18.04.2024 SARAT SWAIN " lorder Dtd. 2024-04-15 APPEAL ea
106/2024 23 No-9)
SEC.
WP (C) - COURT NO EEiECH (Seat
35198/2024 /18.04.2024 7384/2024 MADAN DAS 23 Order Dtd. 2024-04-15 (DIVISION Tg;)
RENCH-1)
WRIT (seat
WP (C) - ROHITA KUMAR COURT NO. o BRANCH c
35199/2024 [18.04.2024 |pcano oo, bt o 23 Order Dtd. 2024-04-05 (DTVISTON ng)
RENCH-3)
(Seat
WP (C) - COURT NO. o WRIT c
35200/2024 [18.04.2024 |gor'=) 0, M R BARIK 23 Order Dtd. 2024-04-15 R ANCH-8 ﬁg)
FAO- COURT NO MISC. (Seat
35201/2024 |18.04.2024 SARAT SWAIN * lorder Dtd. 2024-04-15 APPEAL
323/2020 23 No-9)
SEC.
MISC.
FAO- R. K. COURT NO. (Seat
35202/2024 [18.04.2024 [3507 000 | e 23 Order Dtd. 2024-04-15 2E§EAL Noco)
ABLAPL- PRAKASH KUMAR COURT NO. o (Seat
35203/2024 [18.04.2024 [, 0o~ 0o | o c ; Order Dtd. 2024-04-16 Nocs)
FAO- TSWAR CHANDRA COURT NO MISC. (Seat
35204/2024 (18.04.2024 |,o07) 000 [sanoo 3 Order Dtd. 2024-04-15 gggEAL Nocs)
FAO- COURT NO MISC. (Seat
35205/2024 |18.04.2024 A. K. BARIK * lorder Dtd. 2024-04-15 APPEAL ea
428/2023 23 No-8)
SEC.
WP (C) - ASHOK KUMAR COURT NO WRIT (Seat
35206/2024 118.04.2024 32724/2022 |SWATN 22 Order Dtd. 2024-04-10 BRANCH-8 g;;
ABLAPL- COURT NO. CRIMINAL |(Seat
35207/2024 118.04.2024 11113/2019 S P DAS 7 Order Dtd. 2019-12-19 MISC No-3)
ABLAPL- COURT NO. o ~ (Seat
35208/2024 [18.04.2024 [g "/, M K MOHANTY ; Order Dtd. 2024-04-15 BAIL-1 Noot)
(Seat
WP (C) - COURT NO. o WRIT ©
35209/2024 (18.04.2024 g o0 IDIBAKAR NAYAK ; Order Dtd. 2024-04-15 RANCH-S ﬁ;)
ABLAPL-  [BIJAYA KUMAR COURT NO (Seat
35210/2024 /18.04.2024 1878/2024 |SAHOO 7 Order Dtd. 2024-04-15 g;;
WP (C) - COURT NO. o WRIT (Seat
35211/2024/18.04.2024 8288/2024 DIBAKAR NAYAK 7 Order Dtd. 2024-04-15 BRANCH-2 |No-9)
ABLAPL- COURT NO. (Seat
35212/2024 118.04.2024 2494/2024 R K BARIK 7 Order Dtd. 2024-04-15 BAIL-1 No-4)
ABLAPL- COURT NO. no- _ (Seat
35213/2024 118.04.2024 13666/2019 R N MOHANTY 7 Order Dtd. 2021-09-03 BAIL-1 No-2)
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WP (C) - COURT NO. o WRIT (Seat
35214/2024 [18.04.2024 g o7 0 IDIBAKAR NAYAK . Order Dtd. 2024-04-15 ERANCH-2 |Noo9)
ABLAPL- COURT NO. (Seat
35216/2024 [18.04.2024 |5, 27> P K MOHANTY ; Order Dtd. 2024-04-16 BAIL-1 Noco)
ABLAPL- COURT NO. o ~ (Seat
35217/2024 [18.04.2024 [, ¢~ . [BALARAM SINGH ; Order Dtd. 2024-04-16 BAIL-1 Noco)
CRLMC- COURT NO. CRIMINAL |(Seat
35218/2024 (18.04.2024 ;7077 0 [KARMA DAS . Order Dtd. 2024-04-15 rse o)
ABLAPL- COURT NO. (Seat
35219/2024 [18.04.2024 5,00, |J KAMLA ; Order Dtd. 2024-04-16 BATL-1 Nocs)
BLAPL- COURT NO. (Seat
35220/2024 [18.04.2024 |00 0 |S BISWAL ; Order Dtd. 2024-04-15 BAIL-1 Noco)
WA- ARTATRAN COURT NO. WRIT (Seat
35221/2024 [18.04.2024 |397 o000 [oarroa ; Order Dtd. 2024-04-10 APPEAL ooty
CRLMC- COURT NO. CRIMINAL |(Seat
35222/2024 (18.04.2024 |y )0, |S CHOUIDHURY . Order Dtd. 2024-04-15 rse ot
WP (C) - COURT NO. o WRIT (Seat
35223/2024 [18.04.2024 |g75>)7 0., [DIBAKAR NAYAK ; Order Dtd. 2024-04-15 SRANCH-2 Noo9)
WA- COURT NO. WRIT (Seat
35224/2024 [18.04.2024 [,57 o0,  MANGUL NAYAK ; Order Dtd. 2024-04-15 APBEAL Noes)
CRLMC- COURT NO. o (Seat
35225/2024 [18.04.2024 |gco 0, [H K PANDA ; Order Dtd. 2024-04-15 Noos)
WP (C) - NIRANJAN COURT NO WRIT (Seat
35226/2024 (18.04.2024 |gooo00 0 | . Order Dtd. 2024-04-15 R ANCH-S gg;
CRLMC- SARAT KUMAR COURT NO. CRIMINAL |(Seat
35227/2024 (18.04.2024 [[ore oo [Tona . Order Dtd. 2024-04-16 se Noce)
CRLMC- COURT NO. CRIMINAL |(Seat
35228/2024 [18.04.2024 |] o0 ., |S CHOUIDHURY ; Order Dtd. 2024-04-16 e Noco)
WP (C) - COURT NO gEiECH (Seat
35229/2024 [18.04.2024 |555507 oo M M NAYAK ; Order Dtd. 2024-04-12 (DTVISTON Ti;)
BENCH-3)
WP (C) - COURT NO. o WRIT (Seat
35230/2024 (18.04.2024 [, 37 o o [BISWAJIT DAS 23 Order Dtd. 2024-04-15 ERANCH-1 |Now2)
CRLMC- COURT NO. CRIMINAL |(Seat
35231/2024 [18.04.2024 |] 20 |R K MALLICK 53 Order Dtd. 2024-04-16 rse Noco)
WP (C) - COURT NO gii;CH (Seat
35232/2024 [18.04.2024 |go ">, |H. TRIPATHY 53 Order Dtd. 2024-04-15 (DTVISTON T;B)
RENCH-3)
WP (C) - COURT NO g;iECH (Seat
35233/2024 (18.04.2024 i [BASUDEV BARIK 23 Order Dtd. 2024-04-16 (DTVISTON TS;)
BENCH-2)
WP (C) - COURT NO gEiECH (Seat
35234/2024 [18.04.2024 ;1 .27, 0 R K BARIK 23 Order Dtd. 2024-04-16 (DTVISTON Tgi)
BENCH-1)
WP (C) - COURT NO EEiECH (Seat
35235/2024 [18.04.2024 |go57 ), |A. MOHANTY 53 Order Dtd. 2024-04-16 (DIVISION T;;)
BENCH-3)
(Seat
WP (C) - COURT NO. o WRIT c
35236/2024 [18.04.2024 |555007 0o |B. K. MISHRA 3 Order Dtd. 5000-01-01 RANCH-G gg)
MATA- COURT NO. o FIRST (Seat
35237/2024 [18.04.2024 |00 o0 N K ROUT 53 Order Dtd. 2024-04-16 APPRAL Noed)
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WRIT

(Seat
WP (C) - COURT NO. BRANCH
35239/2024 |18.04.2024 |goo2)° o, [D. K. SRHOO |c. 3 Order Dtd. 2024-04-16 (DTVISTON §33)
BENCH-3)
WP (C) - COURT NO EEiECH (Seat
35240/2024 (18.04.2024 |goo)° o, |B. K. SINGH |C. e Order Dtd. 2024-04-16 (DTVISTON TS;)
BENCH-3)
MATA- SURYAKANTA COURT NO. o FIRST (Seat
35241/2024 (18.04.2024 |11 o0on [ c. e Order Dtd. 2024-04-16 appEaL  [Nood)
CRLMC- COURT NO. (Seat
35243/2024 |18.04.2024 |33 -0 |S K SAMIM c. i Order Dtd. 2024-05-20 Nocd)
WRIT
WP (C) - COURT NO. BRANCH (Seat
35244/2024 |18.04.2024 |7, 2>, [B. K. PATI c. 3 oLD Order Dtd. 2024-04-02 (DTVISTON ng)
BENCH-1)
(Seat
35245/2024 |18.04.2024 |SREMC S K SAMIM c. COURT NO. |0 Ger Dtd. 2024-05-20 No-
331/2024 15
106)
WP (C) - COURT NO EEiECH (Seat
35246/2024 (18.04.2024 |g o0 |A. MOEANTY c. Ts Order Dtd. 2024-04-16 (DTVISTON ng)
BENCH-3)
WP (C) - COURT NO EEiECH (Seat
35247/2024 (18.04.2024 |goo)  |A. MOHANTY c. Ts Order Dtd. 2024-04-16 (DTVISTON ng)
BENCH-3)
CRLMC- ASHOK KUMAR COURT NO. o CRIMINAL |(Seat
35248/2024 (18.04.2024 | ol oo | oont c. it Order Dtd. 2024-04-26 se Noea)
WP (C) - COURT NO EEiECH (Seat
35249/2024 (18.04.2024 |goo) o |A. MOHANTY c. it Order Dtd. 2024-04-16 (DTVISTON ng)
BENCH-3)
WP (C) - COURT NO ggi;CH (Seat
35250/2024 (18.04.2024 |goo’> o, [B. B. MALLICK|C. 0 Order Dtd. 2024-04-16 (DTVISTON T;;)
BENCH-3)
CRLMC- RAKESH KUMAR COURT NO. o CRIMINAL |(Seat
35251/2024 [18.04.2024 |, 70000 o c. Ts Order Dtd. 2024-04-16 rsc Noea)
CRLMC- COURT NO. CRIMINAL |(Seat
35252/2024 (18.04.2024 [,5000 . [BALARAM SINGH |C. o Order Dtd. 2024-07-16 rse Nocd)
WP (C) - COURT NO giiITICH (Seat
35253/2024 (18.04.2024 |g 0000 |T. K. NAYAK |C. o Order Dtd. 2024-04-16 (DTVISTON ng)
BENCH-3)
CRLMC- COURT NO. CRIMINAL |(Seat
35254/2024 |18.04.2024 |7 '"° . MADAN DAS c. Ts Order Dtd. 2024-04-23 rse o)
WP (C) - COURT NO gE}I\EICH (Seat
35255/2024 |18.04.2024 |g0,- o, [H. B. JENA |C. Ts Order Dtd. 2024-04-16 (DTVISTON ng)
BENCH-3)
CRLMC- COURT NO. CRIMINAL |(Seat
35256/2024 (18.04.2024 | cp0'0 000 [N K ROUT c. 15 Order Dtd. 2024-04-16 rse Noc1)
(Seat
WP (C) - COURT NO. o WRIT ©
35257/2024 (18.04.2024 |g 3>, [DIBAKAR NAYAK |C. 15 Order Dtd. 2024-04-15 R ANCH-S g;)
CRLMA- AMIYA COURT NO. o B (Seat
35258/2024 (18.04.2024 |,0 " ° U SwATN c. 15 Order Dtd. 2024-04-15 BAIL-1 Noeo)
CRLMC- COURT NO. CRIMINAL |(Seat
35259/2024 |18.04.2024 |00, |A K ROUL c. 1s Order Dtd. 2024-07-10 rse Noco)
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WRIT

(Seat
WP (C) - COURT NO. o BRANCH c
35260/2024 |18.04.2024 |go/)> 0 |P. K. DASH i Order Dtd. 2024-04-16 (DTVISTON §23)
BENCH-3)
CRLMC- SANTOSH KUMAR COURT NO (Seat
35261/2024 [18.04.2024 |go "0, |Doroons 15 Order Dtd. 2024-05-16 T;;)
(Seat
35262/2024 |18.04.2024 |CRCMC P K MOHANTY COURT NO. |0 der Dtd. 2024-04-16 No-
907/2024 15
123)
CRLMC- COURT NO. CRIMINAL |(Seat
35264/2024 (18.04.2024 |00, |S MOHARANA i Order Dtd. 2024-03-19 rse Noes)
WP (C) - COURT NO WRIT (Seat
35265/2024 |18.04.2024 |gr oo, [DIBAKAR NAYAK e Order Dtd. 2024-04-15 RANCH-S g;;
CRLMC- JYOTI PRAKASH COURT NO (Seat
35266/2024 [18.04.2024 [ loms 0, s e Order Dtd. 2024-07-16 g;;
WRIT
WP (C) - S. K. COURT NO. BRANCH (Seat
35267/2024 (18.04.2024 |ggor0 0o, [ohas o i Order Dtd. 2024-04-16 (DTVISTON T;;)
BENCH-3)
CRLMC- SRINTBASH COURT NO. o CRIMINAL |(Seat
35268/2024 [18.04.2024 | /7500 0 | Ny i Order Dtd. 2024-04-16 rse o)
WP (C) - COURT NO gEiECH (Seat
35269/2024 |18.04.2024 |go -, |T. K. NAYAK Ts Order Dtd. 2024-04-16 (DTVISTON T;;)
BENCH-3)
WP (C) - JYOTI RANJAN COURT NO WRIT (Seat
35271/2024 (18.04.2024 |5, 00000, [on o 3 Order Dtd. 2024-04-15 R ANCH-1 gg;
CRLMC- COURT NO. CRIMINAL |(Seat
35272/2024 (18.04.2024 ;7100 |A DAS Ts Order Dtd. 2024-07-11 se Noca)
WP (C) - COURT NO gEiECH (Seat
35273/2024 (18.04.2024 g 00, |P. BEHERA Ts Order Dtd. 2024-04-16 (DTVISTON Ti;)
BENCH-3)
CRLMC- COURT NO. o CRIMINAL |(Seat
35274/2024 (18.04.2024 [[700"> 0., |T R DAS 15 Order Dtd. 2024-04-16 rse NeeT)
WP (C) - COURT NO gEiECH (Seat
35276/2024 (18.04.2024 |goo) o0, |J. SAHOO 1s Order Dtd. 2024-04-15 (DIVISION TT;)
BENCH-3)
CRLMC- JYOTI PRAKASH COURT NO. o CRIMINAL |(Seat
35277/2024 [18.04.2024 |/ 00 200, |ean 1s Order Dtd. 2024-04-16 rse Nect)
WP (C) - COURT NO gEiECH (Seat
35278/2024 (18.04.2024 oo o |T. K. NAYAK Ts Order Dtd. 2024-04-15 (DTVISTON TT;)
BENCH-3)
CRLMC- BISWARANJAN COURT NO. o CRIMINAL |(Seat
35280/2024 |18.04.2024 | o0 o, | i Order Dtd. 2024-04-16 rse Noco)
CRLMC- COURT NO. CRIMINAL |(Seat
35281/2024 [18.04.2024 |/ o-0 o, |H K TRIPATHY e Order Dtd. 2024-04-16 rse o)
WP (C) - COURT NO giiECH (Seat
35282/2024 |18.04.2024 |y- 0" 0o [A. K. MOHANTY e Order Dtd. 2024-04-15 (DTVISTON ng)
BENCH-1)
WP (C) - COURT NO gEiECH (Seat
35284/2024 (18.04.2024 |3 0007 1o |S. K. SAHU i Order Dtd. 2024-04-15 (DTVISTON Ti;)

BENCH-2)
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CRLMC- COURT NO. CRIMINAL |(Seat
35286/2024 (18.04.2024 [[o0c"7 0, |S P SAHOO 1s Order Dtd. 2024-04-16 rse Noco)
(Seat
WP (C) - COURT NO. o WRIT c
35287/2024 [18.04.2024 |g, 05070, M R SAHOO . Order Dtd. 2024-04-29 RANCH-4 gs)
WRIT
WP (C) - R. K. COURT NO. BRANCH (Seat
35288/2024 (18.04.2024 |1, 7575000 hubnsn s c Order Dtd. 2024-04-15 (DTVISTON ng)
BENCH-1)
CRLMC- COURT NO. CRIMINAL |(Seat
35289/2024 (18.04.2024 |50 7 S CHOUIDHURY c Order Dtd. 2024-04-16 se Noes)
CRLMC- COURT NO. (Seat
35291/2024 [18.04.2024 |J,'c0  |A DAS c Order Dtd. 2024-04-16 Noos)
WP (C) - COURT NO gii;CH (Seat
35292/2024 [18.04.2024 |3,,77, o [G. SAHOO c Order Dtd. 2024-04-15 (DTVISTON ng)
BENCH-1)
(Seat
WP (C) - COURT NO. o WRIT c
35293/2024 [18.04.2024 |j,-°)° , |K MANDAL c Order Dtd. 2024-05-03 R ANCH? gj)
ARJUNA (Seat
35294/2024 |18.04.2024 35;;}2024 CHARANA SSURT NO- |order Dtd. 2024-04-15 gEiECH_S No-
BEHERA 20)
WP (C) - COURT NO gEiECH (Seat
35297/2024 [18.04.2024 |,oo0)5 0o |L. SAHOO 23 Order Dtd. 2024-04-12 (DTVISTON ng)
BENCH-3)
ARJUNA (Seat
35298/2024 |18.04.2024 ggég>2024 CHARANA ggURT NO- |order Dtd. 2024-04-15 gEiECH—S No-
BEHERA 20)
(Seat
WP (C) - COURT NO. o WRIT c
35299/2024 [18.04.2024 |5 02,70 o |B P SAMAL 53 Order Dtd. 2024-04-15 RANCH-4 Tg)
ARJUNA (Seat
35300/2024 |18.04.2024 ggii>2024 CHARANA ggURT NO- |order Dtd. 2024-04-15 gEiECH_7 No-
BEHERA 18)
(Seat
WP (C) - COURT NO. o WRIT c
35301/2024 [18.04.2024 |, 7)o 0. o |L ACHARI 23 Order Dtd. 2024-04-15 RANCH-S ﬁi)
(Seat
WP (C) - COURT NO. o WRIT c
35302/2024 [18.04.2024 |gc =)0 o |T. R. KAR 23 Order Dtd. 2024-04-15 RANCH-S 28)
- ARJUNA (Seat
35303/2024 |18.04.2024 2512}2024 CHARANA ggURT NO- |order Dtd. 2024-04-15 gEiECH_7 No-
BEHERA 18)
(Seat
WP (C) - COURT NO. o WRIT c
35304/2024 [18.04.2024 |gc, 7)o o |S R PATTANAIK 23 Order Dtd. 2024-04-15 RANCH-3 gg)
WP (C) - COURT NO. o WRIT (Seat
35305/2024 [18.04.2024 |3, 707 . [R R DAS c Order Dtd. 2024-04-25 ERANCH-1 |Noe3)
(Seat
WP (C) - COURT NO. o WRIT <
35306/2024 [18.04.2024 |g7 0”70, [DIBAKAR NAYAK 3 Order Dtd. 2024-04-15 ERANCH-8 i;)
(Seat
WP (C) - COURT NO. o WRIT <
35307/2024 [18.04.2024 |g1, 70, [DIBAKAR NAYAK >3 Order Dtd. 2024-04-15 ERANCH-8 i;)
WRIT
WP (C) - NIRANJAN COURT NO. BRANCH (Seat
35308/2024 (18.04.2024 |7 300000 |oon 3 Order Dtd. 2024-04-16 (DTVISTON §8§>

BENCH-1)
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WRIT

35309/2024 [18.04.2024 [q2(5)° . b, samoo ac. SOURT MO+ lorger pta. 2024-04-15 e o §§§?t
BENCH-2)
35310/2024 [18.04.2024 [220007 o |SRIE NARREAN e, SOURT MO lorger pta. 2024-04-15 BarL-1 | (S€2%
BLAPL- SURYA NARAYAN COURT NO. (seat
35311/2024 [18.04.2024 1R 1PUE LR c. o Order Dtd. 2024-04-15 BAIL-Z o~
35312/2024 [18.04.2024 BT [SIBAT XOTE e, S9ORT MO+ lorder ptd. 2024-04-15 BATL-1 éif?f
35314/2024 [18.04.2024 X050 |g. kaMILA c. S9URT MO lorder pta. 2024-04-15 S éifj?
35315/2024 [18.04.2024 (300000 e, K. MISHRA |C. COURT MO lorder ptd. 2024-04-15 BATL-1 éifj?
35316/202418.04.2024 (12 (CV°  |r ® pAs c. COURT MO lorger pta. 2024-04-25 G ds
35317/2024 [18.04.2024 §§g§;015 R. R. DAS c. ZOURT NO- lorder ptd. 2024-04-15 I éif??
35318/2024 [18.04.2024 121707 & & pAs c. COURE MO lorder pta. 2024-04-25 mcH et
35319/2024 [18.04.2024 (3208000 | Ty c. COURT MO lorder ptd. 2024-04-15 BarL-2 | (SC2F
35321/2024 [18.04.2024 |S5050 . K. mOHANTY C. COURT N0 lorder ptd. 2024-04-15 CRIMTNAL éifgf
CRLA- COURT NO. criminan | (53t
35322/2024 [18.04.2024 |S5V5° - |REENA NAVAK c. c Order Dtd. 2024-04-15 e VS
35323/2024 [18.04.2024 |SOUEC IR K BARIK c. ToURE MO+ lorder ptd. 2024-05-16 %E?at
CRLMC- BISHNU PRASAD COURT NO. (Seat
35324/2024 [18.04.2024 |NNEC o 1BEoH c. . Order Dtd. 2024-04-15 os
35325/2024 |18.04.2024 Zigé;oog M. NAYAK c. TOURE MO+ lorder pta. 2024-04-15 i éifg?
35327/2024 [18.04.2024 ((08C0 (L STRNATH c. TOURT MO lorder Dra. 2024-04-15 CRIVINAL éif?f
35328/2024 [18.04.2024 |S30 o0 c. ToURT MO lorder ptd. 2024-04-15 (oear
35330/2024 |18.04.2024 §§5?§524 SARAT DASH  [C. TOURE MO lorder ptd. 2024-04-15 LA éif;?
35331/2024 |18.04.2024 S§i§;017 B. K. PATI  |[C. TOURE MO+ lorder pta. 2024-04-15 i éif;?
35332/2024 [18.04.2024 (50285 B K. AT |C. TOURT MO lorder pra. 2024-04-15 CRIMNAL éif;f
35333/2024 [18.04.2024 |co Ve T o lc ToURT MO lorder ptd. 2024-04-15 RiuTNAL | (Sear
35334/2024 [18.04.2024 (G050 8. K. PATI |C. ToURT MO lorger pra. 2024-04-15 CRIMNAL éif;?
35335/2024 [18.04.2024 |TXET - IBaraRam STNGH C. ToURT MO+ lorder ptd. 2024-04-15 (R ITNAL éif?f
35336/2024 [18.04.2024 |TCREE e e ToURT MO lorder ptd. 2024-04-15 CRIMINAL |(Sea
35337/2024 [18.04.2024 |S0ET c. COURT MO+ lorder ptd. 2024-04-15 R IHTNAL éif?f
35338/2024 [18.04.2024 GV o [p. K. MoHANTY [c. ToURT MO lorger prd. 2024-04-15 CRIMNAL $§?2§




160

16l

162

163

164

165

CRLMC- CHANDRAKANTA COURT NO. CRIMINAL (Seat
35339/2024 |18.04.2024 1179/2024 |NAYAK C. 15 Order Dtd. 2024-04-15 MISC No-7)
CRLREV- COURT NO. CRIMINAL (Seat
35340/2024 |18.04.2024 1/2024 P K MOHANTY C. 15 Order Dtd. 2024-04-16 REVISION [No-3)
BLAPL- SRINIBASH COURT NO. Caa_ _ (Seat
35341/2024 |18.04.2024 13567/2023 |MOHANTY C. 15 Order Dtd. 2024-04-15 BAIL-1 No-2)
CRLMC- COURT NO. CRIMINAL (Seat
35342/2024|18.04.2024 1148/2024 H K TRIPATHY |[C. 15 Order Dtd. 2024-04-16 MISC No-7)
CRLREV- AKSHAYA KUMAR COURT NO. CRIMINAL (Seat
35343/2024 |18.04.2024 142/2024 SAHOO C. 6 Order Dtd. 2024-04-16 REVISION |No-4)
CRLREV- SATYAPRIYA COURT NO. CRIMINAL (Seat
35344/2024 |118.04.2024 584/2023 SAMANTA C. 6 Order Dtd. 2024-03-28 REVISION [No-5)
CRLREV- COURT NO. CRIMINAL (Seat
35345/2024 |18.04.2024 662/2023 R K MALLICK C. 6 Order Dtd. 2024-03-28 REVISION [No-2)
CRLREV- COURT NO. CRIMINAL (Seat
35346/2024 |18.04.2024 662/2023 G SUNDARA C. 6 Order Dtd. 2024-03-28 REVISION |No-2)
(Seat
WP (C) - COURT NO. sl WRIT -
35347/2024 |18.04.2024 9073/2024 P. K. PATRA C. 6 Order Dtd. 2024-04-16 BRANCH-2 gg)
WP (C) - YASHOBANTA COURT NO. aa WRIT (Seat
35348/2024 |18.04.2024 3360/2024 |pAS C. 6 Order Dtd. 2024-04-15 BRANCH-2 |No-8)
(Seat
WP (C) - COURT NO. o WRIT -
35349/2024 |18.04.2024 9149/2024 P. C. DAS C. 2 OLD Order Dtd. 9999-12-31 BRANCH-3 Ti)
(Seat
WP (C) - COURT NO. . WRIT -
35350/2024 |18.04.2024 8912/2024 S. C. DASH C. 2 OLD Order Dtd. 2024-04-15 BRANCH-1 gi)
(Seat
WP (C) - COURT NO. . WRIT -
35351/2024 |18.04.2024 8756/2024 S. JENA C. 2 OLD Order Dtd. 2024-04-16 BRANCH-7 Tg)
WP (C) - COURT NO. A WRIT (Seat
35352/2024 |18.04.2024 3360/2024 S K MOHANTY C. 2 OLD Order Dtd. 2024-04-15 BRANCH-2 [No-8)
(Seat
WP (C) - COURT NO. A WRIT -
35353/2024 |18.04.2024 8981,2024 S. BARIK C. > OLD Order Dtd. 2024-04-16 BRANCH-1 gi)
WP (C) - M/S. COURT NO. aa_ WRIT (Seat
35354/2024 |18.04.2024 7962/2019 |A.PATTANATK C. > OLD Order Dtd. 2024-04-15 BRANCH-1 |No-3)
WP (C) - M/S. COURT NO. . WRIT (seat
35355/2024 |18.04.2024 7962/2019 |A.PATTANATK C. > OLD Order Dtd. 2024-04-15 BRANCH-1 |No-3)
(Seat
WP (C) - COURT NO. A WRIT -
35356/2024 |18.04.2024 8959,2024 P. K. MOHANTY C. > OLD Order Dtd. 2024-04-16 BRANCH-1 gi)
(Seat
WP (C) - COURT NO. A WRIT -
35357/2024 |18.04.2024 26839/2020 S R PATTANAIK C. > OLD Order Dtd. 2024-04-15 BRANCH-1 gg)
(Seat
WP (C) - COURT NO. A WRIT -
35358/2024 |18.04.2024 26839/2020 S.K.MOHANTY C. > OLD Order Dtd. 2024-04-15 BRANCH-1 28)
(Seat
WP (C) - COURT NO. WRIT
35359/2024 |18.04.2024 8982/2024 S. SAHOO C. > OLD Order Dtd. 2024-04-16 BRANCH-1 gi)
(Seat
WP (C) - COURT NO. WRIT
35360/2024 |18.04.2024 38719/2023 A. K. SAHOO C. > OLD Order Dtd. 2024-04-16 BRANCH-4 gg)
(Seat
WP (C) - COURT NO. WRIT
35361/2024/18.04.2024 8914/2024 R K BISOI C. > OLD Order Dtd. 2024-04-16 BRANCH-1 No

31)




171

172

173

174

180

181

182

183

184

185

(Seat

WP (C) - COURT NO. WRIT
35362/2024118.04.2024 8563/2024 M. R. ROUTRAY > OLD Order Dtd. 2024-04-16 BRANCH-5 23)
(Seat
WP (C) - COURT NO. WRIT
35363/2024 /18.04.2024 8914/2024 BIKRAM SAMAL > OLD Order Dtd. 2024-04-16 BRANCH-1 gi)
(Seat
WP (C) - COURT NO. WRIT
35364/2024118.04.2024 8094/2024 M. R. ROUTRAY > OLD Order Dtd. 2024-04-16 BRANCH=7 Tg)
(Seat
WP (C) - COURT NO. WRIT
35365/2024 /18.04.2024 8941/2024 BIKRAM SAMAL > OLD Order Dtd. 2024-04-16 BRANCH-1 gi)
(Seat
WP (C) - COURT NO. o WRIT c
35366/2024/18.04.2024 8460/2024 R. C. ROUT > OLD Order Dtd. 2024-04-16 BRANCH-4 23)
(Seat
WP (C) - COURT NO. o WRIT c
35367/202418.04.2024 8937/2024 BIKRAM SAMAL > OLD Order Dtd. 2024-04-16 BRANCH-1 gi)
(Seat
WP (C) - COURT NO. o WRIT c
35368/2024 /18.04.2024 8471/2024 R. C. ROUT > OLD Order Dtd. 2024-04-16 BRANCH-4 gs)
WP (C) - BIJAYA KUMAR COURT NO WRIT (Seat
35369/2024 /18.04.2024 8952/2024 |SAHOO > OLD Order Dtd. 2024-04-16 BRANCH-1 gi;
(Seat
WP (C) - COURT NO. o WRIT c
35370/2024 [18.04.2024 |35550 5002 [R. K. BISOI 5 oLD Order Dtd. 2024-04-16 RANCH2 gg)
(Seat
WP (C) - COURT NO. o WRIT c
35371/2024 [18.04.2024 |ggrc)> 0, INIRANJAN ROUT 5 oLD Order Dtd. 2024-04-16 RANCH-1 gi)
(Seat
WP (C) - COURT NO. o WRIT c
35372/2024 [18.04.2024 |355507 5002 [R. K. BISOI 5 oLD Order Dtd. 2024-04-16 RANCH2 gg)
(Seat
WP (C) - COURT NO. o WRIT c
35373/2024 [18.04.2024 |go0>)0 , DILIP SAMAL 5 oLD Order Dtd. 2024-04-16 ERANCH- Eg)
(Seat
WP (C) - COURT NO. o WRIT c
35374/2024 [18.04.2024 |gg,.0 >0, [BIKRAM SAMAL 5 oLD Order Dtd. 2024-04-16 ERANCH-1 gi)
WP (C) - ANIL KUMAR COURT NO WRIT (Seat
35375/2024 [18.04.2024 |goo 0 o | 5 oLD Order Dtd. 2024-04-16 ERANCHT Tg;
(Seat
WP (C) - COURT NO. o WRIT c
35376/2024 [18.04.2024 |goo0o 0, |A. K. DAS 5 oLD Order Dtd. 2024-04-16 ERANCHT Tg)
(Seat
WP (C) - COURT NO. o WRIT c
35377/2024 [18.04.2024 |g, 00", |R CH ROUT 5 oLD Order Dtd. 2024-04-16 ERANCH-4 gg)
(Seat
WP (C) - COURT NO. o WRIT ©
35378/2024 [18.04.2024 |goo- |G SUNDARA 5 oLD Order Dtd. 2024-04-15 ERANCH-8 ﬁg)
WP (C) - SANGRAM KUMAR COURT NO WRIT (Seat
35379/2024 /18.04.2024 9000/2024 |STNGH > OLD Order Dtd. 2024-04-16 BRANCH-1 gi;
(Seat
WP (C) - COURT NO. WRIT
35380/2024 /18.04.2024 8972/2024 A K PANDA > OLD Order Dtd. 2024-04-15 BRANCH-1 gi)
(Seat
WP (C) - COURT NO. WRIT
35381/2024 /18.04.2024 8621/2024 P. K. JENA > OLD Order Dtd. 2024-04-15 BRANCH-6 No

24)




191

192

193

194

195

197

198

199

200

201

202

203

204

205

207

208

(Seat

35382/2024 18.04.2024 [(F(5)° IR, sTnem SOURT MO+ lorder ptd. 2024-04-15 S -

35383/2024[18.04.2024 (72197 e, k. mEmERA SOURT MO+ lorder ptd. 2024-04-15 R ed é;?at
35384/2024 18.04.2024 [¢F (57 la. panpa SOURT MO+ lorger ptd. 2024-04-10 s ég?at
35385/202418.04.2024 (097 s, k. parrDA SOURT MO+ lorger ptd. 9999-12-31 s é;?at
35386/2024 [18.04.2024 [¢20)° . R. BARIK SO0Rs MO+ lorder ptd. 2024-04-15 S %g?at
35387/2024 [18.04.2024 [¢240)° s, pas SO0Rs MO+ lorder ptd. 2024-04-16 RS ég?at
35388/2024 [18.04.2024 [¢210)° e, K. PaL SOUR MO+ lorder ptd. 2024-04-16 OSSO ég?at
35389/2024 [18.04.2024 [¢215)° . K. NAYAK SOUR MO+ lorder ptd. 2024-04-16 1 é;?at
35390/2024 |18.04.2024 ggég;;2023 N. DANDA gogig NO- |order Dtd. 2024-04-16 gEiECH—Z éif?f
35392/2024 |18.04.2024 ZSS§>;024 A. K. NAYAK gogig NO- |5 der Dtd. 9999-12-31 gEiECH_7 %g?at
35393/2024 |18.04.2024 ggé§>;024 M. DAS gogig NO- |5 der Dtd. 9999-12-31 gEiECH—z ég?at
35394/2024 |18.04.2024 ggéi};024 G. SUNDARA gogig NO- lorder Dtd. 2024-04-15 gEiECH_B ég?at
35395/2024 |18.04.2024 35;;};024 G. C. JENA Sogig NO- lorder Dtd. 2024-04-15 gEiECH_6 ﬁgéat
35396/2024 |18.04.2024 gsé§>;024 M. R. SAHOO Sogig NO- lorder Dtd. 9999-12-31 gEiECH_7 %g?at
35397/2024 |18.04.2024 ?§§§3;024 A MOHANTY gogig NO- lorder Dtd. 2024-04-16 %g?at
35398/2024 |18.04.2024 g§é§>;024 M. R. ROUTRAY Sogig NO- lorder Dtd. 2024-04-16 gEiECH_7 ﬁgéat
35399/2024 |18.04.2024 22;?5;524 BALARAM SINGH gogig NO- lorder ptd. 2024-04-15 §§§at
35400/2024 |18.04.2024 gg;g};024 TAPAN SWAIN SEURT NO- lorder Dtd. 2024-05-06 gi;ECH—Z ﬁg?at
35401/2024 |18.04.2024 ggé§>;024 N K SATAPATHY SEURT NO- |order Dtd. 2024-04-16 giiECH—8 ﬁg?at
35402/2024 |18.04.2024 §§§;021 gézégAYADHAR ggURT NO- lorder ptd. 2024-05-06 i;i;iL éifgf




211

212

213

214

215

216

217

218

219

220

221

222

223

224

225

226

227

228

229

230

231

232

233

234

235

236

(Seat

35403/2024 [18.04.2024 (g2 1S)° o [BRETEM KOMAR o, CoURT MO+ lorger pta. 2024-04-16 e g No-
WP (C) - PRITAM KUMAR COURT NO. WRIT (Seat
35404/2024 [18.04.2024 [¢od8)° PR c. o Order Dtd. 2024-04-16 e
WP (C) - PADMANAVA COURT NO. WRIT (Seat
35405/2024 [18.04.2024 [fod®)° - PR c. o Order Dtd. 2024-04-16 sranci-1 197
35406/2024 [18.04.2024 |97 |s P sAHOO c. DR (J)  |Order Dtd. 2024-05-06 e éifzf
35407/2024 [18.04.2024 [PUEE0S I8 K paTI c. DR (J)  |order Dtd. 2024-04-15 K
35408/2024 [18.04.2024 [Po0000 Ik ¢ swaIN c. DR (J)  |order Dtd. 2024-04-16 éifj?
35409/2024 [18.04.2024 0070 A K momANTY  c. DR (J)  |order Dtd. 2024-04-16 éifj?
35419/2024 [18.04.2024 |S2E000 (A RETIAN c. DR (J)  |Order Dtd. 2024-04-15 (oear
35421/2024 [18.04.2024 PECATL - [HERRTIAN c. DR (J)  |Order Dtd. 2024-04-15 BaIL-1  |(9€3
35450/2024 [18.04.2024 (22270 M R ROUTRAY  |C. DR (J)  |Order Dtd. 2024-04-18 éifgf
35451/2024 [18.04.2024 SRR i kAR c. COURT NO. |0, or ped. 2024-04-12 S %;;at
35453/2024 [18.04.2024 [CEMET - | TIDTIRANIEN e, COURT MO lorder ptd. 2024-04-12 R TRTNAL | (Seat
35456/2024 [18.04.2024 |S5FE0 - lu & saE00 c. TOURE N0 lorder pta. 2024-04-16 {oea
35457/2024 [18.04.2024 |SXUHEC ek pas c. SOURT MO lorder ptd. 2024-07-15 Vel Ny
35458/2024 |18.04.2024 g?f;g;; P K MOHANTY |[C. igURT NO-lorder Dtd. 2024-05-13 M.J.C. éifgf
35459/2024 [18.04.2024 [TE0LC) - SREEOST KUMRR | COURT MO+ lorder ptd. 2024-05-07 w.g.c. |(Sear
35460/2024 [18.04.2024 [To0 (5}~ [PRROREE c. TOURE N0 lorder pta. 2024-05-21 w.g.c. o |Sest
35461/2024 |18.04.2024 ¥§é§>;013 S K BISWAL  |[C. i?URT NO-lorder Dtd. 2024-04-15 g;iECH_a %g?at
ABLAPL- SAMBEET COURT NO. (Seat
35462/2024 [18.04.2024 Lo o kO o0 Order Dtd. 2024-04-12 BAIL-Z No-
35463/2024 [18.04.2024 (207700 - |BREERADITIR e, TOURT MO lorder pra. 2024-02-09 BATL-1 éifgf
35464/2024 |18.04.2024 22??3;024 M. R. BARIK |[C. igURT NO-lorder Dtd. 2024-04-16 éif?f
35465/2024 [18.04.2024 |2 807 - [DERASHRES c. COURE N0 lorder ptd. 2024-04-15 $§?2§
35466/2024 [18.04.2024 (SRS [DURASHREE c. TOURT MO lorder prd. 2024-04-15 Barr-z | (S€2F
35467/2024 [18.04.2024 [SE000 o [DRRASHREE c. TOURE N0 lorder pta. 2024-04-16 éifgf
35468/2024 18.04.2024 (220000 |D. PARIDA c. COURT MO+ lorder ptd. 2024-04-15 éifg?
35469/2024 [18.04.2024 [ AP0 (BN SRGRR e, SOURT MO+ lorger pta. 2024-04-12 $§?2§




240

241

242

243

244

245

246

247

248

249

250

251

252

253

254

255

257

258

BLAPL- COURT NO. (Seat
35470/2024 [18.04.2024 21200 |3 MISHRA 0 Order Dtd. 2024-04-16 BarL-1  [(9e%
WP (C) - COURT NO. o WRIT (Seat
35471/2024 [18.04.2024 [10{C)°  lp.K.DAsH -0 Order Dtd. 2024-04-12 BRANCH-1 o)
_ (Seat
35472/2024 |18.04.2024 |CLAFL R. K. BARIK COURT NO. | Ger Dtd. 2024-04-16 BAIL-2  |No-
3363/2024 11 o
_ (Seat
35473/2024 |18.04.2024 |FBLAPD A. K. BEHERA COURT NO. | Ger Dtd. 2024-04-15 No-
2650/2024 11 o
_ (Seat
35474/2024 |18.04.2024 |APLAPD H. K. PATRA COURT NO. | Ger Dtd. 2024-04-15 BATL-2  |No-
2737/2024 11 o
(Seat
35475/2024 |18.04.2024 |RBLAPL A. MOHANTY COURT NO. | Ger Dtd. 2024-04-15 No-
2623/2024 11 o
(Seat
35476/2024 |18.04.2024 |FBLAPD B. N. SAHU COURT NO. | Ger Dtd. 2024-04-09 No-
1883/2024 11 o
BLAPL- BINDU SAGAR COURT NO (Seat
35477/2024 [18.04.2024 |50 - BOIDY o0 Order Dtd. 2024-04-15 Tg;
BLAPL- JYOTTSH COURT NO. o _ (Seat
35478/2024 [18.04.2024 DB T as 0 Order Dtd. 2024-04-16 ari-z | (53]
BLAPL- JYOTTSH COURT NO. (Seat
35479/2024 [18.04.2024 DB T o e 0 Order Dtd. 2024-04-16 e
BLAPL- JYOTTSH COURT NO. (Seat
35480/2024 [18.04.2024 PR I TIOT S e -0 Order Dtd. 2024-04-16 ar-1 [ (5°2)
BLAPL- SANJIB KUMAR COURT NO. _ _ (Seat
35481/2024 [18.04.2024 |S0F0 o IoE S o0 Order Dtd. 2024-04-16 o)
BLAPL- HRUDANANDA COURT NO. _ _ (Seat
35482/2024 [18.04.2024 | R 0 Order Dtd. 2024-04-16 ot
(Seat
WP (C) - COURT NO. o WRIT <
35483/2024 [18.04.2024 |17 .07 b, RAY 0 Order Dtd. 2024-04-16 N4 22)
BLAPL- SANJTB KUMAR COURT NO. o ) (Seat
35484/2024 [18.04.2024 |0 I e Order Dtd. 2024-04-16 BATL-2  [(5°
(Seat
WP (C) - COURT NO. o WRIT N
35485/2024 [18.04.2024 ["216)° ls. c. pasH % Order Dtd. 2024-04-16 NG ﬁZ)
(Seat
BLAPL- COURT NO.
35486/2024 [18.04.2024 S22 - lu. R. Das % Order Dtd. 2024-04-16 Eg;
(Seat
WP (C) - COURT NO. o WRIT N
35487/2024 [18.04.2024 [¢21C) 7 . K. mIsHRA % Order Dtd. 2024-04-16 NG gz)
(Seat
WP (C) - COURT NO. o WRIT N
35488/2024 [18.04.2024 101007 - lRangTT saMaL % Order Dtd. 2024-04-16 N1 gi)
BLAPL- AMLAN SHAKTT COURT NO (Seat
35489/2024 [18.04.2024 20000 1SS % Order Dtd. 2024-04-16 gi;
(Seat
WP (C) - COURT NO. WRIT
35490/2024 [18.04.2024 [¢008)° - [RANITT SAMAL % Order Dtd. 2024-04-16 N1 gi)
(Seat
WP (C) - COURT NO. WRIT
35491/2024 [18.04.2024 70007 |3, D. MUDULI oo Order Dtd. 2024-08-09 ranci—g [N

41)




260

261

262

263

264

265

267

268

270

271

272

273

274

271

278

(Seat

35492/2024 [18.04.2024 ggé§>;024 RANJIT SAMAL SoURT MO+ lorder pra. 2024-04-16 e, nos
35493/2024 |18.04.2024 ?2253;024 B. N. SAHU SSURT NO- lorder Dtd. 2024-04-15 é;?at
35494/2024 |18.04.2024 ggig};024 RANJIT SAMAL SSURT NO- lorder Dtd. 2024-04-16 gii;CH_l é;?at
35495/2024 |18.04.2024 ?55?};024 J. D. MUDULI SSURT NO- lorder Dtd. 2024-08-09 giiﬁcn—s é;?at
35496/2024 |18.04.2024 ggég};024 S K RATH SSURT NO- lorder Dtd. 2024-04-16 gii;CH—S ég?at
35497/2024 [18.04.2024 21507 5. mEHERa So "T MO lorder pta. 2024-04-16 oS s
35498/2024 |18.04.2024 gg;g};024 MAHESWAR JATT SSURT NO- |order Dtd. 2024-04-16 gEiECH—Z ég?at
35499/2024 |18.04.2024 ?5;8;;2023 D. SAMAL SSURT NO- |order Dtd. 2024-04-16 gEiECH_7 %;?at
35500/2024 |18.04.2024 gigg};024 A K PANDA SSURT NO- lorder Dtd. 2024-04-16 gEiECH_4 é;?at
35501/2024 |18.04.2024 ggég};024 R MISHRA SSURT NO- lorder Dtd. 2024-04-16 gEiECH—s ég?at
35502/2024 |18.04.2024 gggg};024 B. MOHANTY SSURT NO- |order Dtd. 2024-04-16 gEiECH—s ég?at
35503/2024 |18.04.2024 ggé§>;024 ?ﬁiﬂ;iA SSURT NO- |order Dtd. 2024-04-16 gEiECH—B éifat

MISHRA 43)
35504/2024 |18.04.2024 ?gégi;zooa A. MOHANTY SoURT MO lorder prd. 2024-04-16 g;iECH_8 ég?at
WP (C) - UMAKANTA COURT NO. WRIT (Seat

35505/2024 [18.04.2024 [go{6)> [T oo Order Dtd. 2024-04-16 - ﬁ?;
35506/2024 |18.04.2024 g§é§>;024 B. MOHANTY SgURT NO- |order Dtd. 2024-04-16 g;iECH_8 ég?at
35507/2024 |18.04.2024 ggig};024 A. PATTANAIK SgURT NO- |order Dtd. 2024-04-16 g;iECH_6 ég?at
35508/2024 |18.04.2024 ?5;2;;2022 SARAT DASH ggURT NO- lorder ptd. 2024-04-15 g;igCH_l ég?at
35509/2024 |18.04.2024 ?fégé;2022 SARAT DASH ggURT NO- lorder ptd. 2024-04-15 gﬁ;ﬁCH_l ég?at
35510/2024 |18.04.2024 22;;};024 S. DAS ggURT NO- lorder ptd. 2024-04-15 giiECH—S é;?at
35511/2024 [18.04.2024 [¢219)° s x matH So T MO lorder pta. 2024-04-16 i o

43)




280

281

282

283

284

285

287

288

290

291

292

293

294

297

298

(Seat

35512/2024 [18.04.2024 ggég};024 S. P. SAMANTA SoURT MO+ lorger pra. 2024-04-15 e ANCH_S nos
WP (C) - UMAKANTA COURT NO. WRIT (Seat
35513/2024 [18.04.2024 [go o) | e Order Dtd. 2024-04-16 i gg;
35514/2024 |18.04.2024 gg§§>;024 RANJIT SAMAL SSURT NO- lorder Dtd. 2024-04-16 gii;CH_l é;?at
35515/2024 |18.04.2024 §¥§;2024 P. BASTIA SSURT NO- lorder Dtd. 2024-04-16 gii;CH_l ég?at
WP (C) - UMAKANTA COURT NO. WRIT (Seat
35516/2024 [18.04.2024 [go ()7 [ HRERE e Order Dtd. 2024-04-16 N1 gi;
35517/2024 |18.04.2024 ng;2024 A. MOHANTY SSURT NO- lorder Dtd. 2024-04-16 gEiECH_l ég?at
35518/2024 |18.04.2024 2233;;2022 SARAT DASH SSURT NO- lorder Dtd. 2024-04-15 gEiECH_5 é;?at
35519/2024 |18.04.2024 ggé§>;024 M R SAHOO SSURT NO- lorder Dtd. 2024-04-16 gEiECH_l é;?at
35520/2024 |18.04.2024 §§§;2024 R. C. ROUT SSURT NO- |order Dtd. 2024-06-25 giiECH—7 %g?at
35521/2024 |18.04.2024 §f§;2024 A. DAS SSURT NO- |5 der Dtd. 2024-08-14 gEiECH—l ég?at
35522/2024 |18.04.2024 ggé§>;024 M R SAHOO SSURT NO- lorder Dtd. 2024-04-16 gEiECH—l é;?at
35523/2024 |18.04.2024 22522024 P. K. DAS ggURT NO- |5 der Dtd. 2024-08-14 gEiECH—8 ég?at
35524/2024 |18.04.2024 25;;};024 gggégTHY SSURT NO- |5 der Dtd. 2024-04-16 giiECH_l é;?at
35525/2024 |18.04.2024 25;3};024 gggégTHY SSURT NO- |order Dtd. 2024-04-16 giiECH_l é;?at
35526/2024 |18.04.2024 §§§§§523 A. MOHANTY SSURT NO- |5 der Dtd. 2024-04-16 i;iEiL é§?2§
35527/2024 |18.04.2024 gg;g};024 M R SAHOO SgURT NO- |order Dtd. 2024-04-16 gEiECH_l é;?at
35528/2024 |18.04.2024 ggég};024 R. SAMAL ggURT NO- lorder ptd. 2024-04-16 gEiECH_l é;?at
35529/2024 |18.04.2024 gg;§>;024 M R SAHOO SOURT NO- lorder ptd. 2024-04-16 gﬁ;ﬁCH_l é;?at
35530/2024 |18.04.2024 gg;g};024 ggﬁéiTHY SOURT NO- lorder ptd. 2024-04-16 gﬁ;ﬁCH_l é;?at
35531/2024 [18.04.2024 [¢019° b, K. saHU TOURT MO lorder pra. 2024-04-16 N1 o

31)




300

301

302

303

310

311

312

313

314

315

317

318

319

(Seat

35532/2024 [18.04.2024 g§£§>;024 UDAY KUMAR COURT N0 lorder ptd. 2024-04-16 N o
35533/202418.04.2024 (00 (2)° - la. panpa COURT N0+ lorder ptd. 2024-04-16 s é;?at
WP (C) - ABHISHEK COURT NO. WRIT (Seat
35534/2024 [18.04.2024 [goi) > [RRS . Order Dtd. 2024-04-16 N1 gi;
35535/2024 |18.04.2024 gﬁii};024 A. PANDA EOURT NO- lorder Dtd. 2024-04-16 giiﬁcn—z é;?at
35536/2024 |18.04.2024 ggé§>;024 HEERA DAS COURT MO lorder prd. 2024-04-16 gEiECH_l é;?at
35537/2024 |18.04.2024 gg{§>;024 A. PANDA COURT MO lorder prd. 2024-04-16 gii;CH—Z é;?at
35538/2024 [18.04.2024 [40% 0 |c K BARIK COURT MO lorder ptd. 2024-04-16 e eEAL éifgf
35539/2024 |18.04.2024 ggi§>;024 A. DPANDA SOURT NO- lorder Dtd. 2024-04-16 gEiECH—z ég?at
35540/2024 |18.04.2024 ggi§>;024 A. DPANDA SOURT NO- lorder Dtd. 2024-04-16 gEiECH—Z ég?at
35541/2024 [18.04.2024 1246 lumera DAS COURT MO lorder ptd. 2024-04-16 e NCHA1 éifj?
35542/2024 |18.04.2024 2583}5024 A. DANDA §OURT NO- |5 der Dtd. 2024-04-16 g;iECH_Z ég?at
35543/2024 |18.04.2024 2582}5024 A. DANDA §OURT NO- |y der Dtd. 2024-04-16 g;iECH_Z ég?at
35544/2024 |18.04.2024 ggé§>;024 A. PANDA EOURT NO- |order Dtd. 2024-04-16 gii;CH—Z ég?at
35545/2024 |18.04.2024 ggé§>;024 A. DANDA EOURT NO- |order Dtd. 2024-04-16 gii;CH—Z ég?at
35546/2024 |18.04.2024 ggéi>;024 A. DANDA EOURT NO- |order Dtd. 2024-04-16 gii;CH—Z ég?at
35547/2024 |18.04.2024 ggég};024 D K SAHU TOURT MO lorder pra. 2024-04-16 gii;CH_g ég?at
35548/2024 |18.04.2024 ggéi};024 UDAY KUMAR TOURT MO lorder pra. 2024-04-16 gii;CH_2 ég?at
35549/2024 |18.04.2024 ggé§>5024 T. K. NAYAK SOURT NO- lorder ptd. 2024-04-16 giiECH—2 ég?at
35550/2024 |18.04.2024 gg£$>5024 BALARAM SINGH SOURT NO- lorder ptd. 2024-04-16 giiECH—l é;?at
35551/2024 |18.04.2024 gg;$>5024 RANJIT SAMAL SOURT NO- lorder ptd. 2024-04-16 giiECH—l é;?at
35552/2024 |18.04.2024 ?5532;2014 S K RATH SOURT NO- |order Dtd. 2024-04-10 e éif?f




320

321

322

323

324

325

326

327

328

329

330

331

332

333

334

335

337

338

(Seat

WP (C) - COURT NO. WRIT
35553/2024 [18.04.2024 [¢010)° [RANJTT SAMAL |C. : Order Dtd. 2024-04-16 Bravci-1 |12
WA- PRASANJIT COURT NO. WRIT (Seat
35554/2024 [18.04.2024 100 [PRASAY c. : Order Dtd. 2024-04-16 e i
WA- COURT NO. WRIT (Seat
35555/2024 [18.04.2024 78 N K ROUT c. - Order Dtd. 2024-04-16 appaL  Nocer
WRIT (Seat
WP (C) — DILLIP KU COURT NO. aa BRANCH -
35556/2024 [18.04.2024 121007 2Tl c. - Order Dtd. 2024-04-16 orvison N2
BENCH-2)
(Seat
WP (C) - COURT NO. o WRIT ©
35557/2024 [18.04.2024 [¢019) 7 |k, pARIDA c. - Order Dtd. 2024-04-16 ranc-2 '
(Seat
WP (C) - COURT NO. o WRIT ©
35558/2024 [18.04.2024 [¢03C)° K. PARIDA c. - Order Dtd. 2024-04-16 Branc-2 '
WA- COURT NO. WRIT (Seat
35559/2024 [18.04.2024 [087 N K ROUT c. : Order Dtd. 2024-04-16 e N
(Seat
WP (C) - COURT NO. o WRIT c
35560/2024 [18.04.2024 [¢01C)° s, c.opas . : Order Dtd. 2024-04-16 Bravci-2 |12
WRIT (Seat
WP (C) - COURT NO. o BRANCH c
35561/2024 [18.04.2024 1247 - lu x momanTY  c. : Order Dtd. 2024-04-16 orviszon [V
BENCH-2)
WRIT
CHIEF (Seat
WP (C) - GYANENDRA . o BRANCH ©
35562/2024 [18.04.2024 [¢01C) " IR ey (O JUSTICE'S (0xder Dtd. 2024-07-02 orvison N
BENCH-3)
CHIEF (Seat
35563/2024 |18.04.2024 |2 (%) A. PANDA c. JUSTICE'S [Order Dtd. 2024-04-16 WRIT No-
9040/2024 BRANCH-2
COURT 45)
CHIEF (Seat
CONTC- M/S.DINESH
35565/2024 [18.04.2024 c. JUSTICE'S [Order Dtd. 2024-04-16 No-
393/2024  |KUMAR PANDA COURT 45)
W (C) - CHIEF WRIT (Seat
35566/2024 |18.04.2024 T. K. NAYAK |C. JUSTICE'S [Order Dtd. 2024-04-16 No-
9036/2024 BRANCH-2
COURT 45)
CHIEF
35567/2024 [18.04.2024 |SOPRCE - lu. camoTRAY  c. JUSTICE'S [Order Dtd. 2024-04-16 CONTEMPT éif;f
COURT
CHIEF
35568/2024 [18.04.2024 SO0 . NaTk c. JUSTICE'S [Order Dtd. 2024-04-16 éif;f
COURT
CHIEF
35569/2024 [18.04.2024 SO0 s, samo0 c. JUSTICE'S [Order Dtd. 2024-04-16 éif;f
COURT
CHIEF
35570/2024 [18.04.2024 SO0 s, samo0 c. JUSTICE'S |Order Dtd. 2024-04-16 éif;f
COURT
CHIEF
35571/2024 [18.04.2024 [S000C7 5. SAHOO c. JUSTICE'S [Order Dtd. 2024-04-16 éif;?
COURT
CHIEF
35572/2024 [18.04.2024 [S000C7 5. sAHOO c. JUSTICE'S [Order Dtd. 2024-04-16 CONTEMPT éif?f
COURT
CHIEF
CONTC- ' (Seat
35573/2024 [18.04.2024 [S000C7 5. sAHOO c. JUSTICE'S [Order Dtd. 2024-04-16 ol

COURT




340

341

342

343

344

345

350

351

352

353

354

355

357

358

CHIEF

35575/2024 [18.04.2024 2X80C - Ip par1DA JUSTICE'S |Order Dtd. 2024-04-16 ésfif
COURT ©
CHIEF
35576/2024 [18.04.2024 (S007C7 |k, PARTDA JUSTICE'S |order Dtd. 2024-04-16 ety
COURT ©
CHIEF
35577/2024 [18.04.2024 (S000C7 |5, SATPATHY JUSTICE'S |order Dtd. 2024-04-16 ety
COURT ©
_ CHIEF (Seat
35578/2024 |18.04.2024 |72 (C) A MTSHRA JUSTICE'S |order Dtd. 2024-04-08 WRIT No-
17180/2023 BRANCH-3
COURT 13)
CONTC— CHIEF (Seat
35579/2024 [18.04.2024 (SO lp. K. SwAIN JUSTICE'S [Order Dtd. 2024-04-16 No-
COURT 13)
_ CHIEF (Seat
35580/2024 [18.04.2024 |2 {C) S C DASH JUSTICE'S |Order Dtd. 2024-04-08 WRIT No-
17180/2023 BRANCH-3
COURT 13)
CoNTO- CHIEF (Seat
35581/2024 [18.04.2024 (SO 8. K. SWAIN JUSTICE'S [Order Dtd. 2024-04-16 No-
COURT 13)
CoNTO- CHIEF (Seat
35582/2024 [18.04.2024 [SO09C7 s, saROO JUSTICE'S |Order Dtd. 2024-04-16 No-
COURT 13)
N CHIEF (Seat
35583/2024 [18.04.2024 |25 M. MowANTY JUSTICE'S [Order Dtd. 2024-04-15 No-
COURT 13)
CoNTO- CHIEF (Seat
35584/2024 [18.04.2024 50000 ls. samo0 JUSTICE'S [Order Dtd. 2024-04-16 No-
COURT 13)
CHIEF
35585/2024 [18.04.2024 |S0NC0 - |a. paNDA JUSTICE'S [Order Dtd. 2024-04-16 contemer | (5€5F
COURT ©
CHIEF
35586/2024 [18.04.2024 |SOTCD |5, SATRATHY JUSTICE'S [Order Dtd. 2024-04-16 contemer | (5e5F
COURT
CHIEF
35587/2024 [18.04.2024 |SO0TO0 e, cumuLT JUSTICE'S [Order Dtd. 2024-04-16 CONTEMPT ésfzf
COURT ©
CHIEF
35588/2024 [18.04.2024 |S00TCS |5, pas JUSTICE'S [Order Dtd. 2024-04-16 ésfzf
COURT ©
CHIEF
35589/2024 [18.04.2024 |SO00C0 IR, C. MUDULI JUSTICE'S [Order Dtd. 2024-04-16 ésfzf
COURT ©
CHIEF
35590/2024 [18.04.2024 |S080C7 IR, C. MUDULI JUSTICE'S [Order Dtd. 2024-04-16 ésfzf
COURT ©
CHIEF
35592/2024 [18.04.2024 [TECOM " . . saHOO JUSTICE'S [Order Dtd. 2024-04-15 OA Branch ésfif
COURT ©
CHIEF
35593/2024 18.04.2024 [TECIOM 7 |, samar, JUSTICE'S |order Dtd. 2024-04-16 0A Branch ésfif
COURT ©
_ CHIEF (Seat
35595/2024 |18.04.2024 |2 (S A. PANDA JUSTICE'S [Order Dtd. 2024-04-16 WRIT No-
9009/2024 BRANCH-2
COURT 45)
CHIEF (Seat
CRLMP- KALI PRASAD f WRIT
35600/2024 [18.04.2024 [cEMP o EAL o JUSTICE'S (0zdex Dtd. 2024-04-16 Braxci-s |12




360

361

362

363

364

3717

378

379

380

381

382

383

COURT NO. SECOND (Seat
35601/2024 |18.04.2024 |SAO-3/2021 |S K PANI 50 Order Dtd. 2024-06-27 appraL  [Nool)
(Seat

WP (C) - COURT NO. o WRIT ©

35602/2024 [18.04.2024 g o7 0., |G. SUNDARA c Order Dtd. 2024-04-16 R ANCH-3 T;)
CRLMP- YASHOBANTA COURT NO WRIT (Seat

35603/2024 (18.04.2024 |cconoos  |pas c Order Dtd. 2024-04-16 RANCH-6 gg;
CRLMP- COURT NO WRIT (Seat

35604/2024 (18.04.2024 |S, o0,  [BALARAM SINGH c Order Dtd. 2024-04-16 R ANCH-2 gg;
B (Seat

35605/2024 [18.04.2024 |SCAPL R. K. MALLICK COURT NO- |5 der Dtd. 2024-04-16 No-

3366/2024 6 io)
(Seat

WP (C) - COURT NO. o WRIT ©

35606/2024 [18.04.2024 |5 ;20,00 o [R.K.BARIK e Order Dtd. 2024-04-16 R ANCH-4 gs)
BLAPL- COURT NO. (Seat
35607/2024 (18.04.2024 [/ 0o” o |P K DAS o Order Dtd. 2024-04-16 BAIL-2 Noco)
BLAPL- COURT NO. o (Seat
35608/2024 [18.04.2024 |- ° o |R. K. MALLICK e Order Dtd. 2024-04-16 Noeo)
(Seat

WP (C) - COURT NO. o WRIT ©

35609/2024 |18.04.2024 |gog.) oo, |D.P.MISHRA o Order Dtd. 2024-04-16 RANCH-S 23)
BLAPL- COURT NO. (Seat
35610/2024 |18.04.2024 |J7/ ~ 0., [R. K. MALLICK o Order Dtd. 2024-04-16 BATL-2 Noca)
BLAPL- COURT NO. (Seat
35611/2024 (18.04.2024 S0 "o |R. K. MALLICK o Order Dtd. 2024-04-16 Noca)
BLAPL- COURT NO. o (Seat
35612/2024 (18.04.2024 |S2, 0”0 |R. K. MALLICK e Order Dtd. 2024-04-16 Noos)
WP (C) - COURT NO. o WRIT (Seat
35613/2024 |18.04.2024 |-} o, |A.K.SWAIN c Order Dtd. 2024-04-16 RRANCH-2 [No)
ABLAPL- COURT NO. (Seat
35614/2024 |18.04.2024 |, /00, |H. K. MOHANTA it Order Dtd. 2024-02-23 Nocs)
ABLAPL-  |MANAS RANJAN COURT NO. o B (Seat
35615/2024 (18.04.2024 | o0, | o 0 Order Dtd. 2024-05-06 BAIL-2 Nooa)
BLAPL- COURT NO. (Seat
35616/2024 [18.04.2024 | 0" |B. B. MALLICK o Order Dtd. 2024-04-15 Nooa)
(Seat

WP (C) - COURT NO. o WRIT ©

35617/2024 |18.04.2024 |gc o0, |P.K.SAHOO c Order Dtd. 2024-04-16 RANCH-G gz)
B (Seat

35618/2024 |18.04.2024 |CCAFD A. K. MOHANTY COURT NO. | Ger Dtd. 2024-04-16 No-

3339/2024 6 20
B (Seat

35619/2024 |18.04.2024 |CCAFD A. K. MOHANTY COURT NO. | Ger Dtd. 2024-04-16 No-

3330/2024 6 20
CRLREV- COURT NO. o CRIMINAL |(Seat
35620/2024 |18.04.2024 |Z1." 7 |H.K.PATRA c Order Dtd. 2024-04-16 REVISTON |Noo)
BLAPL- COURT NO. (Seat
35621/2024 |18.04.2024 |37, "0, |NIHAR SAHOO c Order Dtd. 2024-04-16 BAIL-1 Noeg)
CRLMP- COURT NO WRIT (Seat

35622/2024 |18.04.2024 |, o |S.K.MOHAPATRA . Order Dtd. 2024-04-16 RANCH-6 gz;
BLAPL- COURT NO. (Seat
35623/2024 |18.04.2024 |y ", |B. BEHERA c Order Dtd. 2024-04-15 BAIL-2 Nooa)
BLAPL- COURT NO. (Seat
35624/2024 (18.04.2024 |, 0y 0, [B K MOHARANA c Order Dtd. 2024-04-16 Noea)




384

385

386

387

388

389

390

391

392

393

394

395

396

397

398

BLAPL- COURT NO. (Seat
35625/2024 (18.04.2024 |, )07, [KSHITISH c Order Dtd. 2024-04-16 BATL-1 Noes)
BLAPL- COURT NO. (Seat
35626/2024 [18.04.2024 | g0 00 |R K MOHABHOI c Order Dtd. 2024-04-16 Noes)
BLAPL- COURT NO. o (Seat
35627/2024 [18.04.2024 |, M. K. SWAIN c Order Dtd. 2024-04-16 Noos)
BLAPL- COURT NO. (Seat
35628/2024 (18.04.2024 | "o, R K MALLICK : Order Dtd. 2024-04-16 Noes)
ABLAPL- COURT NO. (Seat
35629/2024 (18.04.2024 |1, >2 0, |S. K. BISWAL c Order Dtd. 2024-04-15 Noes)
BLAPL- ASHOK KUMAR COURT NO. (Seat
35637/2024 [18.04.2024 |00 " 0 | oora ey c Order Dtd. 2024-04-16 Noos)
ABLAPL- SRINIBASH COURT NO. (seat
35649/2024 [18.04.2024 [gc o0on [younnny 5 Order Dtd. 2023-07-10 BATL-1 Noot)
ABLAPL- COURT NO. (seat
35650/2024 (18.04.2024 [, /50 o |GANESH SAHOO 5 Order Dtd. 2023-07-24 BATL-1 Noco)
ABLAPL- AMLAN SHAKTI COURT NO (Seat
35653/2024 (18.04.2024 |30 ¢ 200 [paur 5 Order Dtd. 2024-04-15 BATL-2 TE;
ABLAPL- AMLAN SHAKTI COURT NO. (Seat
35654/2024 [18.04.2024 |50 (D 5 Order Dtd. 2024-02-29 BAIL-1 Noed)
ABLAPL- GANESWAR COURT NO. (Seat
35655/2024 [18.04.2024 |00 oo 5 Order Dtd. 2024-04-09 BAIL-1 Noes)
ABLAPL- COURT NO. o (Seat
35656/2024 [18.04.2024 ;oo 0 RANJAN DAS 5 Order Dtd. 2024-04-15 Noes)
BLAPL- COURT NO. (Seat
35658/2024 (18.04.2024 |3 7o, [GANESH SAHOO 5 Order Dtd. 2024-04-16 BATL-2 Noco)
WP (C) - COURT NO gEiECH (Seat
35659/2024 (18.04.2024 |5oo0%° . |TRILOCHAN BAG 5 Order Dtd. 2024-04-09 (DTVISTON §§5>
BENCH-2)
WP (C) - COURT NO gEiECH (Seat
35660/2024 (18.04.2024 |7¢ 0207 K. N. SAHOO 5 Order Dtd. 2024-04-09 (DTVISTON §§I>
RENCH-2)
WP (C) - COURT NO gii;CH (Seat
35661/2024 [18.04.2024 |q0-c)> 0., |TRILOCHAN BAG 5 Order Dtd. 2024-04-09 (DTVISTON §§8>
RENCH-2)
WP (C) - COURT NO g;iECH (Seat
35662/2024 [18.04.2024 oo, > . |N.C.SINHA 5 Order Dtd. 2024-04-16 (DTVISTON ng)
BENCH-1)
WP (C) - COURT NO gEiECH (Seat
35663/2024 [18.04.2024 g, 70 . |R.K.BARIK 5 Order Dtd. 2024-04-16 (DIVISION ng)
BENCH-1)
BLAPL- COURT NO. o B (Seat
35664/2024 [18.04.2024 |/ 220" - |G.R.PATRA 5 Order Dtd. 2024-04-16 BAIL-1 Noes)
BLAPL- COURT NO. (Seat
35665/2024 (18.04.2024 [/ 702" 0 |S.C.DAS 5 Order Dtd. 2024-04-16 BAIL-2 Noco)
BLAPL- COURT NO. (Seat
35666/2024 [18.04.2024 |goc 00 |P.K.MOHANTY 5 Order Dtd. 2024-04-16 BAIL-1 Noo2)
BLAPL- COURT NO. o ~ (Seat
35667/2024 [18.04.2024 | 00" 0o IN.C.SINHA 5 Order Dtd. 2024-04-16 BAIL-1 Noo3)
(Seat
ABLAPL- COURT NO.
35668/2024 [18.04.2024 |50 c 0, |D.SAMAL 5 Order Dtd. 2024-04-16 BAIL-2 No-

17)




407

408

411

412

420

421

422

423

424

BLAPL-

COURT NO.

(Seat

35669/2024 |18.04.2024 |, 0" 0 |A.KALASE 5 Order Dtd. 2024-01-31 BATL-2 Ti;
WP (C) - COURT NO gEiECH (Seat
35670/2024 |18.04.2024 |, 00" 00 o A K. SWAIN 5 Order Dtd. 2024-04-16 (DTVISTON ng)
BENCH-1)
WP (C) - COURT NO EEiECH (Seat
35671/2024 (18.04.2024 g0, 00 |P.K.JENA 5 Order Dtd. 2024-04-16 (DTVISTON TS;)
BENCH-3)
WP (C) - COURT NO gii;CH (Seat
35672/2024 (18.04.2024 g0 %o |P.K.JENA 5 Order Dtd. 2024-04-16 (DTVISTON TS;)
BENCH-3)
WP (C) - COURT NO gEiECH (Seat
35673/2024 (18.04.2024 |7oo%> 0, [B.K.DAS 5 Order Dtd. 2024-04-03 (DTVISTON TS;)
BENCH-1)
WP (C) - COURT NO giiECH (Seat
35674/2024 |18.04.2024 |, 0 2>, |B.SINGH 5 Order Dtd. 2024-04-16 (DTVISTON ng)
BENCH-1)
WP (C) - COURT NO giiECH (Seat
35675/2024 |18.04.2024 |30.o0" o - |B.BEHERA 5 Order Dtd. 2024-04-16 (DIVISTON T;B)
BENCH-3)
WP (C) - COURT NO EEiECH (Seat
35676/2024 (18.04.2024 |1, o7 0 o |T.K.NAYAK 5 Order Dtd. 2024-04-16 (DTVISTON TT;)
BENCH-2)
ABLAPL- COURT NO. o B (Seat
35677/2024 (18.04.2024 |50 |B DAS 5 Order Dtd. 2024-04-15 BAIL-2 Nooa)
WP (C) - COURT NO EEiECH (Seat
35678/2024 [18.04.2024 |2, 0, 0 o |T.K.NAYAK 5 Order Dtd. 2024-04-16 (DTVISTON Tig)
BENCH-2)
ABLAPL- COURT NO. (Seat
35679/2024 (18.04.2024 |[go, o0, |B DAS 5 Order Dtd. 2024-04-15 BATL-1 Noed)
ABLAPL- COURT NO. (Seat
35680/2024 |18.04.2024 |3, "0 |B DAS 5 Order Dtd. 2024-04-15 BATL-2 Moo o)
WP (C) - COURT NO giiECH (Seat
35681/2024 |18.04.2024 |- 00l o |T.K.NAYAK 5 Order Dtd. 2024-04-16 (DTVISTON §§5>
BENCH-3)
B (Seat
35682/2024 |18.04.2024 |CLAFD B DAS COURT NO. | Ger Dtd. 2024-04-16 No-
2759/2024 2
120)
WP (C) - COURT NO giiECH (Seat
35683/2024 |18.04.2024 |05l |T.K.NAYAK 5 Order Dtd. 2024-04-16 (DTVISTON T;B)
BENCH-3)
B (Seat
35684/2024 |18.04.2024 |CCAFD B DAS COURT NO- | Ger Dtd. 2024-04-16 No-
2778/2024 2
120)
ABLAPL- COURT NO. (Seat
35685/2024 (18.04.2024 (S, >0, |APARESH BHOI 5 Order Dtd. 2024-04-15 BAIL-2 Noea)
WRIT
(Seat
WP (C) - o BRANCH c
35686/2024 [18.04.2024 |3-o.0 0,0 o |T.K.NAYAK DR (J) Order Dtd. 2024-04-16 (DTVISTON §84)

BENCH-1)




425

426

427

428

429

430

431

432

433

434

435

436

437

438

439

440

441

442

443

444

445

446

447

448

449

450

451

(Seat

35687/2024 [18.04.2024 200N [T Ea PR e 0. bR (3)  |order Drd. 2024-04-15 v
35688/2024 |18.04.2024 §§§252524 BALARAM SINGH|C.0.  |DR (J)  |Order Dtd. 2024-04-15 BAIL-2 éif?f
35689/2024 [18.04.2024 22087 |s s PATTANAIK C.0. DR (J)  [order Drd. 2024-04-15 BaIL-2  |(9°5
35690/2024 [18.04.2024 22U - |SUSBNER KOMAR lc 6 bR (3)  lorder Drd. 2024-04-15 K
35691/2024 [18.04.2024 220870 |BALARAM SINGH C.0.  |DR (J)  [order Dtd. 2024-04-15 éif??
35692/2024 [18.04.2024 (B o e c.o. [PR (J)  |order Dtd. 2024-04-15 BAIL-1 | (5€3%
35693/2024 [18.04.2024 20U lu.M.MOHANTY [C.0. DR (J)  |order Drd. 2024-04-15 BATL-2 éif?f
35694/2024 [18.04.2024 507077 R K DEHURY  |C.0.  [DR (3)  |Order Dtd. 2024-04-15 éif??
35696/2024 [18.04.2024 (LA [T RETIAN c.0. |PR ()  |order Dtd. 2023-08-07 BaIL-1 | (S€3F
35697/2024 [18.04.2024 (F200T o [BEAN SHRKTL e 0. bR (9)  |order Drd. 2024-04-16 BarL-2 | (5€%%
35698/2024 [18.04.2024 P20 |s. CHOUDHURY [c.0. DR (J)  [order Drd. 2024-04-16 K
35700/2024 [18.04.2024 (E2REF 3 RoUL c.0. |DR (J)  |order Dtd. 2024-04-15 éif?f
35701/2024 [18.04.2024 20007 |AVIRAM PATRA [C.O. DR (J)  |order Dtd. 2024-04-15 éif?f
35703/2024 [18.04.2024 S0P - ISURIE RANTRleo. [SOURT NO-lorder prd. 2024-04-18 K
35704/2024 [18.04.2024 (EBLAFT - SRIIOUAR c.o.  [J9URT MO lorder pta. 2024-04-09 Bar-1 |(9est
35705/2024 [18.04.2024 ??225;524 RAHUL SETHI [C.O. igURT NO- lorder ptd. 2024-04-16 BATL-1 éifi)t
35706/2024 [18.04.2024 [RDRATL Lo et c.o.  |{9URT MO lorder pa. 2024-04-15 éifif
35707/2024 [18.04.2024 [FOMATL Lo et c.o.  [J9%RF MO lorder pta. 2024-04-15 {gear
35708/2024 [18.04.2024 (500000 c.o.  |{9URT MO lorder pra. 2024-04-15 (oear
35709/2024 [18.04.2024 0850 |3 BEHERA c.o.  |{9URT MO lorder pa. 2024-04-08 BATL-1 éifgf
35710/2024 [18.04.2024 20OV g kamrra c.o.  |{9URT MO lorder pra. 2024-04-15 (oeer
35711/2024 [18.04.2024 [PPEE0 Lo b kar c.o.  [J99RE MO lorder pta. 2024-04-06 BaIL-1  |(5€5
35238/2024 [18.04.2024 [32A50 o [ERGIENATH GENERAL Order Dtd. 2024-04-15 BATL-2 éifgf
35242/2024 [18.04.2024 |80 | GENERAL Order Dtd. 2024-04-04 éifg?
35270/2024 [18.04.2024 [{T000  [SBURSRANSUlgengrar, order Dtd. 5000-01-01 CRIMINAL $§?2§
35275/2024 [18.04.2024 D200 |PPRR KOMER - lornmRar, order Dtd. 5000-01-01 FES s
cMp- SURESH KUMAR WRIT (Seat
35279/2024 [18.04.2024 |TUF o [PYEESY GENERAL Order Dtd. 2024-04-12 el Mo~

49)




452

453

454

455

457

458

472

473

WRIT

(Seat
WP (C) - ASIT KUMAR BRANCH
35283/2024 |18.04.2024 8832/2024 |PATTNATK GENERAL Order Dtd. 2024-04-15 (DIVISION Tgl)
BENCH-3)
(Seat
WP (C) - PURA CH
35285/2024 |18.04.2024 9103/2015 |BEHERA GENERAL Order Dtd. 2016-05-11 Tgl)
(Seat
0Jc- BISWAJIT
35290/2024 |18.04.2024 4073/1989 |MOHANTY GENERAL Order Dtd. 9999-12-31 TSI)
WRIT
(Seat
WP (C) - BRANCH
35295/2024 |18.04.2024 37396/2023 BISWAJIT DAS |GENERAL Order Dtd. 2024-03-19 (DIVISION ng)
BENCH-1)
WP (C) - gEiECH (Seat
35296/2024 /18.04.2024 37396/2023 BISWAJIT DAS |GENERAL Order Dtd. 5000-01-01 (DIVISION Tg;)
BENCH-1)
(Seat
WP (C) - o WRIT -
35313/2024118.04.2024 9016/2024 PRATIMA NAYAK |GENERAL Order Dtd. 2024-04-16 BRANCH-2 gg)
FAO- THEEDA MISC. (Seat
35320/2024 /18.04.2024 306/2022 GOPINATH GENERAL Judgement Dtd. 5000-01-01 APPEAL No-2)
MURTY SEC.
(Seat
WP (C) - SANJAY KU o WRIT -
35326/2024 /18.04.2024 8882/2024 |BEHERA GENERAL Order Dtd. 2024-04-15 BRANCH-8 ﬁg)
MATA- Aol FIRST (Seat
35329/2024 /18.04.2024 325/2023 A.K. OTTA GENERAL Order Dtd. 2024-02-08 APPEAL No-4)
BLAPL- DEBASIS (Seat
35441/2024 |18.04.2024 3369/2024 |MISHRA GENERAL Order Dtd. 2024-04-16 No-4)
ABLAPL- NIRMAL KUMAR (Seat
35449/2024 |18.04.2024 3411/2024 |PANDA GENERAL Order Dtd. 2024-04-18 BAIL-2 Ti;
RSA- SOYANDRI o SECOND (Seat
35452/2024 118.04.2024 25/2017 SETHY GENERAL Order Dtd. 2022-10-20 APPEAL No-4)
CRLMC- A (Seat
35454/2024 118.04.2024 1212/2024 M R SAHOO GENERAL Order Dtd. 2024-04-16 No-4)
BLAPL- (Seat
35455/2024 118.04.2024 1735/2024 B.R. OJHA GENERAL Order Dtd. 2024-04-18 No-4)
ABLAPL- SRINIBASH L (Seat
35180/2024 /18.04.2024 3208/2024 |MOHANTY GENERAL Petition No-4)
ABLAPL- o CRIMINAL (Seat
35215/2024 /18.04.2024 11113/2019 S P DAS GENERAL Order Dtd. 2019-12-19 MISC No-3)
ABLAPL- (Seat
35391/2024 /18.04.2024 14174/2023 U PATI GENERAL BAIL-1 No-2)
WP (C) — CAa (Seat
35410/2024 /18.04.2024 8525/2004 B P TANGA GENERAL Order Dtd. 2005-03-22 No-2)
CRLMC- Al (seat
35411/2024 /18.04.2024 2337/2005 B P TANGA GENERAL Order Dtd. 2007-04-23 No-2)
WP (C) - Order Dtd. 2019-01- (Seat
35412/2024118.04.2024 8347/2018 P C BEHERA GENERAL 21Petition, Annexure, Counter,Affidavit, No-2)
WRIT
(Seat
WP (C) - BRANCH
35413/2024 |18.04.2024 35245/2023 M BEHERA GENERAL Order Dtd. 2023-11-09 (DIVISION §84)
BENCH-1)
WA- WRIT (Seat
35414/2024118.04.2024 2964/2023 M BEHERA GENERAL Order Dtd. 2023-12-14 APPEAL No-3)




474

475

476

4717

478

479

480

481

482

483

484

485

486

487

488

489

490

491

492

493

494

495

496

497

498

499

500

501

35415/2024 [18.04.2024 g§g6/2023 BEHERA GENERAL Order Dtd. 2023-12-14 e eEAL éif??
35416/2024 [18.04.2024 267 |u BEHERA GENERAL Order Dtd. 2023-12-21 éifgf
35417/2024 |18.04.2024 2250/2023 BEHERA GENERAL Order Dtd. 2023-10-19 . éif;?
35418/2024 |18.04.2024 2252/2023 BEHERA GENERAL Order Dtd. 2023-10-19 giggAL éif;?
35420/2024 [18.04.2024 ?§;0/2023 BEHERA GENERAL Order Dtd. 2023-11-08 ﬁiggAL éif??
35422/2024 [18.04.2024 "00. |u BEHERA GENERAL Order Dtd. 2023-11-01 L éifzf
35423/2024 |18.04.2024 ?298/2023 BEHERA GENERAL Order Dtd. 2023-11-08 XﬁégAL éif??
35424/2024 [18.04.2024 ?5;2;;2021 R K BARIK GENERAL Order Dtd. 2023-10-17 gii;CH_l éif;?
o T e P o e
35426/2024 [18.04.2024 22252313 JENA GENERAL Order Dtd. 2024-04-08 Egé?g?g; éifg?
35427/2024 118.04.2024 ?22;2022 C MOHANTY GENERAL ?gzzgezizémi?iﬁggi;re,Counter, 2?;;25 éifgf
35428/2024 [18.04.2024 ?210/2023 BEHERA GENERAL Order Dtd. 2023-10-19 2§§EAL éifif
35429/2024 [18.04.2024 ?356/2023 BEHERA GENERAL Order Dtd. 2023-10-18 e eEAL éif??
35430/2024 |18.04.2024 2255/2023 BEHERA GENERAL Order Dtd. 2023-10-19 ZiéEAL éif;f
35431/2024 |18.04.2024 T§;8/2023 BEHERA GENERAL Order Dtd. 2023-10-19 X?;EAL éifif
35432/2024 [18.04.2024 ?21/2023 BEHERA GENERAL Order Dtd. 2023-10-19 2§§EAL éif?f
35433/2024 [18.04.2024 ?211/2023 BEHERA GENERAL Order Dtd. 2023-10-19 QiggAL éifif
35434/2024 |18.04.2024 ?§§1/2023 BEHERA GENERAL Order Dtd. 2023-10-19 AL éif??
35435/2024 |18.04.2024 ?2;4/2023 BEHERA GENERAL Order Dtd. 2023-10-19 Xi;EAL éif;f
35436/2024 [18.04.2024 ??;1/2023 BEHERA GENERAL Order Dtd. 2023-10-19 e eEAL éifif
35437/2024 |18.04.2024 ?258/2023 BEHERA GENERAL Order Dtd. 2023-10-18 e eEAL éifi?
35438/2024 |18.04.2024 ?§§5/2023 BEHERA GENERAL Order Dtd. 2023-10-19 AL éif??
35439/2024 [18.04.2024 223/2023 BEHERA GENERAL Order Dtd. 2023-10-17 e eEAL éifj?
35440/2024 [18.04.2024 [J2C (08" I K MAHABHOT |GENERAL Order Dtd. 2022-09-16 OA Branch éifif
35442/2024 [18.04.2024 25707 M BEHERA  |GENERAL Order Dtd. 2018-06-29 éif??
35443/2024 |18.04.2024 g§g§14 M BEHERA  |GENERAL Order Dtd. 2019-01-16 éifif
35444/2024 [18.04.2024 050 K MISHRA  |GENERAL Order Dtd. 2023-11-13 L éif?f
35445/2024 [18.04.2024 |S5NC0 | K MISHRA  [GENERAL Order Dtd. 2022-07-12 R IMTNAL éifif




502

503

504

505

506

507

508

512

513

514

515

516

517

518

519

520

521

522

523

WP (C) - P (Seat
35446/2024 |18.04.2024 1645/2003 R K SAHOO GENERAL Order Dtd. 2004-11-18 No-1)
WRIT
(Seat
WP (C) - o BRANCH -
35447/2024 |18.04.2024 12842/2014 R K SAHOO GENERAL Order Dtd. 2023-01-02 (DIVISION Tgl)
BENCH-1)
MISC. (Seat
35448/2024 |18.04.2024 |FAO-1/2021 |C R NAYAK GENERAL Order Dtd. 2024-03-21 APPEAL No-2)
SEC.
CRLMC- (Seat
35564/2024 |18.04.2024 2015/2015 P K DASH GENERAL Order Dtd. 2015-05-11 No-2)
0JCc- (Seat
35574/2024 |118.04.2024 1353/2001 P K DASH GENERAL Order Dtd. 2009-01-21 No-2)
(Seat
WP (C) - WRIT -
35591/2024 |18.04.2024 3786/2024 D. SAMAL GENERAL BRANCH-7 Tg)
(Seat
WP (C) - P WRIT -
35594/2024 |18.04.2024 3786/2024 D SAMAL GENERAL Order Dtd. 2024-03-01 BRANCH-7 Tg)
(Seat
WP (C) - P WRIT -
35596/2024 |18.04.2024 1295/2024 U CHHOTRAY GENERAL Order Dtd. 2024-03-15 BRANCH-3 Ti)
WPC (OAC) - ha_ (Seat
35597/2024 |18.04.2024 2971/2002 N ROUT GENERAL Order Dtd. 2022-08-23 OA Branch No-1)
WRIT
(Seat
WP (C) - el BRANCH -
35598/2024 |18.04.2024 17609/2019 R SAHOO GENERAL Order Dtd. 2023-03-02 (DIVISION ng)
BENCH)
(Seat
WP (C) - s WRIT -
35599/2024 |18.04.2024 15267/2021 A K SWAIN GENERAL Order Dtd. 2021-04-30 BRANCH-3 Tz)
WP (C) - Al WRIT (seat
35630/2024 |18.04.2024 36412/2023 D NAYAK GENERAL Order Dtd. 2024-03-20 BRANCH-2 |No-8)
WRIT
(Seat
WP (C) - 1ol BRANCH -
35631/2024 /18.04.2024 35012/2021 B B DAS GENERAL Order Dtd. 2022-12-20 (DIVISION §85)
BENCH)
WRIT
(Seat
WP (C) - i BRANCH -
35632/2024 |18.04.2024 36600/2023 J P KAR GENERAL Order Dtd. 2023-11-09 (DIVISION §§7)
BENCH-3)
SECOND (Seat
35633/2024 |18.04.2024 |SA-11/1994 |Y DAS GENERAL Order Dtd. 2024-01-19 APPEAL No-3)
LAA- FIRST (Seat
35634/2024 118.04.2024 26/2021 S K BEHERA GENERAL Lower Court Record APPEAL No-6)
LAA- FIRST (Seat
35635/2024 |18.04.2024 27/2021 S BEHERA GENERAL Lower Court Record APPEAL No-6)
LAA- FIRST (Seat
35636/2024 |18.04.2024 28/2021 S BEHERA GENERAL Lower Court Record APPEAL No-6)
(Seat
CMP- WRIT
35638/2024 |18.04.2024 1513/2023 J P KAR GENERAL Order Dtd. 2024-02-02 BRANCH-4 Tg;
CRLMC- CRIMINAL (Seat
35639/2024 |18.04.2024 1730/2019 DEBAI GENERAL Order Dtd. 2023-11-24 MISC No-6)
CRLMC- il CRIMINAL |(Seat
35640/2024 |18.04.2024 460/2017 DEBAI GENERAL Order Dtd. 2023-11-24 MISC No-2)
CRLMC- CRIMINAL (Seat
35641/2024 |18.04.2024 1729/2019 DEBAI GENERAL Order Dtd. 2023-11-24 MISC No-6)




CRIMC- CRIMINAL |(Seat
35642/2024 [18.04.2024 |TOO0 - pmEAT GENERAL Order Dtd. 2023-11-24 . el
CRIMC- CRIMINAL |(Seat
35643/2024 [18.04.2024 |S5UEC pmBAT GENERAL Order Dtd. 2023-11-24 . o)
CONTC- A (Seat
35644/2024 [18.04.2024 [29F7C° I3 B Das GENERAL Order Dtd. 2023-07-21 contemer | (5%
BLAPL- (Seat
35645/2024 [18.04.2024 [2000° s pAs GENERAL Order Dtd. 2024-04-12 ars-1 | (55
ABLAPL- (Seat
35646/2024 [18.04.2024 [(50BF0C 1o K MOMANTY  |GENERAL Order Dtd. 2023-09-12 BatL-2  [(9°5t
(Seat

WP (C) - o WRIT ©

35647/2024 [18.04.2024 720007 |5 SAMAL GENERAL Order Dtd. 2023-10-12 g gg)
WP (C) - o WRIT (Seat
35648/2024 [18.04.2024 "21C07 |5 SAMAL GENERAL Order Dtd. 2023-10-12 BRANCH-2 o)

MISC.
35651/2024 [18.04.2024 |"RCA~ G C BARIK GENERAL Order Dtd. 2024-03-17 appEaL | (58t
216/2019 No-6)
SEC.

CONTC- e (Seat
35652/2024 |18.04.2024 8696/2023 G C BARIK GENERAL Order Dtd. 2023-11-17 CONTEMPT No-1)
LAA- e FIRST (Seat
35657/2024 [18.04.2024 [ /257 N N MOHAPATRA |GENERAL Order Dtd. 2024-05-06 oAl Neca)
CONTC- (Seat
35695/2024 [18.04.2024 |SO0UC- | CHOUTDHURY |GENERAL Order Dtd. 2018-04-12 o)
CRLA- NIRANJAN 1o CRIMINAL (Seat
35699/2024 [18.04.2024 |S5WE° [T GENERAL Order Dtd. 2015-12-11 el Nk
ABLAPL- (Seat

35702/2024 |18.04.2024 R. K. MALLICK GENERAL Order Dtd. 2023-09-26 BAIL-2 No-

10229/2023 5

NI1C




